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Item No. 02       Court No. 1  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 
 

 
Original Application No. 593/2017 

(W.P. (Civil) No. 375/2012) 
 

 

Paryavaran Suraksha Samiti & Anr.         Applicant(s) 
 

Versus 
 

Union of India & Ors.      Respondent(s) 

 
 

 
 (Report filed in Original Application No. 593/2017) 

 
  
  Date of hearing: 19.08.2019 
 

 
 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 

  HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER 

    HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER 

    HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
 

  
    
For Respondent (s): Mr. Shlok Chandra, Advocate for CPCB 
    

 

 
 

 

 

ORDER 

 
 

 List again on 28.08.2019. 

 
Adarsh Kumar Goel, CP 

 
 

 
S.P. Wangdi, JM 

 
 

 

K. Ramakrishnan, JM 

  
 

Dr. Nagin Nanda, EM 
 

August 19, 2019 
Original Application No. 593/2017 
(W.P.(Civil) No. 375/2012) 
AK 












